
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

HYDERABAD BENCH :HYDERABAD. 

O.A.NO /-P€..No. 	 1990 

Applicant(s). 

versus 

Respondent(s) 
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I Before the Reqistrar: Waited till 4-00 P.M. Counsel for 
14-5-90: For Cou'ntet 	the Respondents. Absent, Neither Counter 

	

I 	 is filed nor any reauest is made for a 
adjournment. Hence post before Court for 
orders. 
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ZN THE CENIRAL AWINISTRATIVE TRI B1JNAL; HYDERAED BENCH: 
- AT HYDERABAI. 

ORIGINAL APPLICATION NO. 2_teL of 1990 
A ------------------ -------------------------------------------- 

Tht iA Ho 	 Finally 	 weeks time 
1 	 at 

the request of Standing Counselw/ 
Respotdepts, thereafter post the 
case for final hearing according 
to its turn in uäua1 course•  
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